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Foreign Banks, and if so, which are
those bankg and what jg the amount
involved;

(b) whether the Reserve Bank has
ordered the Grindlays Bank to bring
back ta the country Rs. 3.5 crores,

wrongly transferred under ‘“Head
Office Expenses” during 1974 and
1975; and

(¢) whether Government have look-
ed into the accounts of the foreign
banks who have transferred huge
amounts under the Heading, Head-
office expenses, technical know-now,
Collaboration arrangements and Im-
port-Export Trade Bills during the
Jast three or four years?

THE MINISTER OF FINANCE
AND REVENUE AND BANKING
(SHRI H. M. PATEL): (a) Reserve
Bank have not placed any ban on re-
mittances abroad by foreign compa-
nies including foreign banks. The
profits made by the foreign banks
after deduction of Indian income-tax
are allowed to be remitted abroad.
The Reserve Bank has intimated that
during the past three or four years
foreign banks have genera'ly con-
formed to the control regulations re-
garding remittances to head office.

(b) Reserve Bank has reporteq that
during the years 1973, 1974 and 1975,
the Grindlays Bank was asked to re-
patriate a sum of Rs. 57.87 lakhs in
the aggregate which was not allowed
by the Income-tax authorities as head
office expenses. Grindlays Bank has
repatriated the aforesaid amount, paid
tax thereon and has been allowed to
retransfer the balance abroad.

(c) The amounts to be allowed as
head office expenses are being look-
ed into by the Income-tax authorities
as and when the foreign banks are
assesed for tax. Reserve Bank will
also examine, during its inspection
of these banks, what categories of
head office expeness claimed by them
em be considered as Jegitimate,
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Foreign aid

794. SHRI R. KOLANTHAIVELU:
Will the Minister of FINANCE AND:
REVENUE AND BANKING be pleas-
ed to state:

(a) whether Government propose to-
gu. in for massive foreign aid so as to
remove poverty within ten years; and

(b) whether Government have work-
ed out the blue-print of g plan for
massive foreign aid and its meaning.
ful. utilisatien?
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